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mat ion measures and arranging trans- (b) if so, the kxatkm - with 
ter of energy from surplus to deficii and qwity of a m; 
arees. 
[English] ( c ) w h e t h e r a n y e ~ w o r k h a s  

been started there; and 
Id1 if not. the i8mmB theretoR , , 

3624. SHRl LAETA UMBREY: WIII THE DEPUTY MINISTER IN M E  the Minister Of 'OAL be pleased to MINISTRY OF COAL (SHRI S.B. NAY- state: MAGOUDA): (a) and (b) The dmik of 
(a) whether coal reserves are found location, qk& and 4ali of coal re  

recently in Anrnachal Pradesh; senres are given below:- 

CQalkId Diuria -ty 
Roved hdicalcd lnfemd Tctrl 

1. Namchik Cbmghg Loar ash, tiyb 31.23 11.04 41.96 84.23 
Nlmpbd Sulphur Caplr 

i t b  caking 

2. Mino Bum -dc+ Not srrcsscd - - 6.0 6.0 

(c) and (d) Mineral Exploration Corpo- 
ration Limited had carried out explora- 
tion work and submitted a geological 
report in 1984. Based on this report, 
Central Mine Planning and Destgn Insti- 
tute had prepared a Feasibility Report 
for dev- of an Opencast mine 
at Narnchik for annual production 
capacity of 0.25 m i U i  tonnes with a 
mpltal outlay of Rs. 31.18 crores. Sub- 
sequently, the Oil India Limited had 
opined that no coal mining operations 
should be started as this might interfere 
with the oil exploration actnrity being 
carried out in this area. The plans for 
further exploration of coal resetves in 
Arunachal Pr-h have been shelved 
for the time being in consultation with 
Planning Commission. 
FWI Trard conwMbn to Miby 

Amrd. .r  
3625. SHRl BHUWAN CHANDRA 

KHANDURI: Will the Minister of RAIL- 
WAYS be pleased to state: 

(a) whether the trsedom fighters are 
entitled to travel in fir@ dgss alongwnh 
a p o u s e a n d B n ~ f r e e o f f a r e  
wialnorestmonofmilsage; 

(b) if so. the details of the fecilities 
cPbended to the freedom fighters in this 
rsgard; 

(c) whether the Government propose 
to extend. similar f a c i l i  without any 
restrichion to the recipients of GaNantry 
awards like 'Param Vir Chekra' and 
'Ashok Chakra'; and 

(d) it so, wtnin? 
THE MINISTER OF STATE IN THE 

MINISTRY OF RAILWAYS (WRI MAL- 
UKARJUN): (a) and (b) Freedom Fw 
ters or their widows, who are receiving 
pensionfromCentralRevenues.wrder 
the Swatantrata Sainik Samman Pen- 
sion Scheme, are - issued kt 
Class All India Complimentary Card 
Passes valid for s6H and a oompanion. 
who can be a spouse, and such passes 
are tssued for a penod of one year, 
-everyY=.Theycan- 
either in 1st Class or AC Sleeper. 

(c) NO, Sir. 
(d) Does not arise. 

S u ~ T n l n o n ~ t o ~  
Routr, 

3626. SHRl B H U W ~  CHANDRA 
KHANDURI: Will the -81 d RAIL- 
WAYS be pleased to atate: 

(a) whaher the Government are 
aware that the exisling train smims 
from Odhi to Debwadun and Saheranpw 
a r e n o t o n l y ~ b u t a l s o t i m e  


